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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ALLAHABAD BENC?I

ORDER SHEET “
O.A /MA/RA/CPNO._}19 S OF 20055 ( L) )
Applicant/s }fg g 5;F _g_&&p)ﬂw Respdts. Q oL ._.3 =<, - o '-1.

Advocate for Applicant/s _Sx' S+ Ko O

Advocate for Respondent/s__ S’ P Qﬁ.u‘

Notes of the Registry

Orders of the Tribunal Sheet No. 29

OA No.1195/05

16.12.2008
HON’BLE MR. JUSTICE A.K. YOG,J.M.
HON’ BLE MRS. MANJULIKA GAUTAM,A.M,

Learned counsel for the applicant
submits that applicant does not want to
press this OA. Shri P.N. Rai Standing
Counsel (Railways) has not objection.

OA is accordingly dismissed as not
pressed without entering into the
merits of the case and without
prejudice to the right of the

applicant, if any under law. AZQM
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(MANJUINLKA GAUTAM) (JUSTICE A.K. YOG)
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